49 B O H.

SHRI PILOO MODY (Godhra): Is it
fair that Shri Guha is allowed to be cont-
radicted by Shri Banerjee but is not given
an opportunity to have his say.......
(Interruption)

MR. DEPUTY-SPEAKER :
not a debate.

This is

SHRI PILOO MODI : I want to know,
between the versions given by Shri  Baner-
Jee and Shri Guha, which is the correct
one,

MR. DEPUTY-SPEAKER : This is not
a discussion. Only the busniess for the
next week has been presented to the
House. Certain suggestions have been
made that certain items should be included.
1 have allowed Shri Guha also to make
his suggestion. Now it is for the Minister
to reply whether they can be accommoda-
ted or not, As a member of the Business
Advisory Committee, Shri Banerjee passed
on certain information......(Interruption)

SHRI SAMAR GUHA : What has been
said by Shri Banerjee is not the correct
version. He says that it was the unanimous
opinion of all that a discussion of this
matter would do more harm to Shri B. C.
Ganguli (Imerruption) Secondly he said that
it was discussed there and it was said that
the matter would be brought to the atten-
tion of the Railway Minister and at the
next meeting the matter would be decided.
It was not said that there would be no
discuasion.,.....(Interruption)*

MR. DEPUTY-SPEAKER
order. This will not go on record.

Order,

SHRI S. M. BANERJEE : *

MR. DEPUTY-SPEAKER : This has
become not only a debate but a very acri-
monicus and controversial debate. Now
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Iet the Minister reply whether he can acco-
mmodate their suggestions.

SHRI S. M. BANERJEE : On a point
of personal explanation,

MR. DEPUTY-SPEAKER : I have
ordered at a certain point that these things
would not go on record. It has to be seen
if anythirg has been said against you that
has gone on the record which requires

a personal explanation. You can seck
another opportunity, not now,.,,...... -
(Iaterruption).

SHR{ 8. M. BANERJEE : *

SBRI B. SHANKARANAND : Fortu-
nately, both the hon. Members are mem-
bers of the Business Advisory Committee
and they know what happened in the Jast
Business Advisory Committee meeting. 1
need not repeat it.

1 will, of course, convey the feelings of
hon. Members to the concerned Ministers
and the suggestions will be kept before the
next Business Advsiory Committee meeting.
It is for the members of the Committee to
consider them.

SHRI BHAGWAT JHA AZAD: There
should be no discussion on the B, C.
Ganguli business, ‘That is our feeling.

14.19 Hrs,

MOTION RE : REPORT OF UNIL
VERSITY GRANTS COMMI-
SSION FOR 1969-70

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE, AND IN THE
DEPARTMENT OF CULTURE (PROF.
S. NURUL HASAN) : Sir, I move :—

“That the Anvual Report of the Uni-
versity Grants Commission for ths

* Not recorded.
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year 1969-70, laid on the Table of the
House on the 25th June, 1971, be
taken into consideration.”

I would not like to take the time of the
House by making a speech at this time but
as points are raised in the debate I shali
make every endeavour to satisfy the Mem-

bers on the points that they may be pleased
to raise.

*SHRI R. P. DAS (Krishnagar) : Mr.
Speaker, Sir, going through the report of
the University Grants Commission, I find
that during the last four years the number
of students has gone up from 19 1/2 lakhs
to 28 lakhs and the number of colleges has
gone up from 2749 to 3297. However, |
also find that even through the number of
students has gone up, there has been no
reciprocal development of ancillary facili-
ties for students likc the facilities of—
library, hostels etc.
rapid changes that

Not only this, the
are takinz place in

social, political and economic lite of th:

country have in no way becn reflected in

the sphere of education and the report does
not anywhere indicate that there has becn
any qualitative improvement of education
during this period. We have also noted
that even though the number of students
has gone up at the rate of 13% per

year, the per  capitd expenditure
has gone down. If we compare the per
capita expenditure on  students in
India with those in the U.S.A., Europe or
any of the industrially developed country
of the world, it will be seen that our
expenditure is not even one per cent of their
expenditure. The rate of expenditure per
student in India is so meagre that it is not
possible to achieve any qualitative or quan-
titative improvement of education. While
this is the situation, we find Sir, the num-
ber of colleges and universities has been
allowed to go up not withstanding the
lack of reciprocal growth of facilities for
students. I do not think, Sir that by merely

* The original spcech_was dcelivered in BcngaT_i
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presenting some figures indicating incrcase
in the number of colleges, universities etc.,
the Government can convince this House
that there has been a qualitative improve-
ment in the sphare of education. But [ feel
it is just the other way about.

The present system of education, which
can be referred to as the colonial system of
education, is in a state of crisis. Each
class in a college consists of 150 to 200
students. College laboratories mean for 16
students are being used by 33 to 34 stu-
dents. There is hardly any space in a class
room toaccommodate all the students and
needless to say that it affects teaching ad-
versely. The system of examination that
is being followed for the students is not
helpful to promote development of edu-
cation. As a consequence, not only the
system of cxamination but the entire system
of education is in jeopardy today. This is
so, not only in West Bengal but in Orissa,
Delhi, Rajasthan and in other States of the
country,

To bring about an improvement in the
situation, the report envisages holding of
small classes, group discussions, holding
objective tests, making the teache: student
ratio to 1:20 holding. periodic examina-
tions etc. But their implementation is not
possible because the report itself acknow-
ledges that there are not sufficient funds to
implement these schemes. Even if the
money is made available, I feel that this
Government does not have adequate ad-
ministrative machinery
schenes a success.
present

to make these
We feel, Sir, that in the
circumstances, efforts to make
patch-work improvement will not help-
solve the problem, and unless we are able
to bring about a complete change in our
social and economic system we would not
be able to improve the system of education.
That is why during the last 25 years we
have failed to record any improvement in
the sphere of education. Only 30 per cent
of the population in the country is literate.
Surely during the last 25 years wc could
have substantially raised this figure.

Even
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during the next 10 years we can make a
tremendous progress provided there is a
deternination and enthusiasm, besides a
political and an administrative system,
which we are lacking today. Unless we
are able (o create right type of atmosphere,
we feel, all efforts to improve the system of
education are bound to fail.

As regards the medium of education,
there can be no doubt that it should be in
mother tongue. Not only 1n the primary
or the secondary standard but even in the
case of the research work, 1 feel, that
mother tongue should be the medium for
use, Tn Norway, Sweden and Japan if an
mnovation is made in the sphere of science,
economics or other social sciences, then it
is translated in their own languages. 1f all
important research work can be translated
in Japanese and Chinese for the benefit of
the people of Japan and China and if such
a thing is possible in Norway and Sweden,
why should it not be possible in India ? 1
ask you Sir, where is (he difficulty of intro-
ducing mother tongue as the medium of
education for higher studies. [ say it is not
impossible but I feel, well, it may even
sound ridiculous but it is a fact all the
same, that a particular class of people has
come to enjoy a monopolistic position in
the sphere of education and the Govern-
ment is not interested to break this mono-
poly of this English-oriented class. It takes
some courage to break this monopoly and
to have that courage it is necessary to have
a particular political system which is not
there at present and that is why it has
become impossible for the Government to
break the monopoly. As it is, English is
being used as a secondary language upto
B.A, Therefore, a research student will
not find any difficulty to pursus post.
graduate research work for he can always
make use of the literature that is there in
English. Prof. Satyen Bose has repeatedly
said that all research students in the Uni.
versity of Caloutta should be given ins-
tructions in Bengali in their research work
and scientific subjects. The students think
of the problem in Bengali and finally they
teduee their thoughts in English which can

be better judged Ly those whose mother
tongue 1s English. At any time, inany
part of the world, the genius of a country
—be it in the sphere of science or literature
—has never found its outward expression
through the medium of a foreign languege.
The history of our country for the past 200
years will bear an eloquent testimony to this
fact. Therefore, I say, Sir, that the medium
of education should bc in mother tongue
and there can be no doubt about it; and if
it is done then it would be easy to diffuse
education in every stratum of socicty more
speedily than at present. Iam reminded of
Ra.bfndcranath Tagore who said that it was
futile to expect that the genius of a country
could find an expression through a Foreign
language. Just as it would be futile to fita
scimitar in the sheath of a sword. There-
fore, the position of the research workers
in our country today is just like anant
trying to traverse over a frying pan where
undoutedly their efforts are bound to meet
with failure in most of the cases.

The report has emphasised that student
welfare work should be given priority.
Now, we have seen how this has been done
in colleges and universities. The eminities
for students in hostels are meagre. Only
very few students get books from the book
bank ; the number of scholarships is limited
so much so that out of 2§ thousand stu-
dents, only 100 or 150 students can get
this benefit. Library, laboratory and hostel
facilities which should have been much
more extensive are only very limited at
present.

With regard to the suggestion of stus
dents’ active participation in the administra-
tion of a college or a university, it is our
opinion that the students should not be
associated with its advisory or consultative
bodies but should rather be associated with
the decision-making bodies. ¥t is nt
enough to restrict the role of students’
participation to students union, hostel
committees or the Cantcen Comumitteos
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but they should be made members of ad-
mission Commuttee or such other Com-
mittees as are r¢sponsible for running the
day to day administiation of the college
Their participation 1n  the Appomtment
Comnuttee for teachers or commitices
dealing with financial subjects may be L
matter of op nion but 1t cannot be said
categorically that they should not be asso-
uated with these bodis, and even the
report also does not deny 1t Che Unnver-
sity Grants Commussicn fechs thit a situa
tion should be created whereby the students
participation at the schoo! college or uni
versity level 1s mide really eflective Froin
our expeiience we have found th it wherever
we have enlisted the cooperation of stu
dents, 1t has become easy to run the ad-
minmstration of a school or a woliepgt  We
have seer that when students were included
1n admission commuitiee 1t became easy to
conduct admission tests for thousands of
students for Honours clisses  Theie was
no copying which those very students in
their secondary examunation tests wert
reported to have mdulged 1n extensively It
this could be possible 1t was only because
of the participation ot students ind their
cooperation with their teachers  Under
the prevailing situation 1t 15 not possible for
the teachers to conduct examination peace-
fully and even their physical prescnce in the
examination hall has become very difficult,
If you go to an examtnation hall you cane
not stay there for a minute  You have to
come out and if you cannot you will be
physically removed from there Lven under
such circumstances, we have found that
with the cooperation of students 1t has
become possible to conduct examinations
smoothly and run the admunistration of a
college or a untversity n a better way But
where the teachers or the admunistration do
not think n terms of soliciting students’
cooperation, the possibilities of friction are
there and thercfore, we feel thal the students
should be associated with all academic
activities more actively
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1 would also like to stress the pomnt
here Even though we do not hold any
brief for regionalism and we are against
all such tendencies, we have noted with
utter anguish that when students from West
Bengal tried 10 seek admission to the
universitv of Delh: they were refused ad-
mssion on the ground thit they were
naxalites  Students who did not have any
local guardians were not given admission I
say, Sir you hnow who is a naxalite or
who 15 not only when you go to West
Bengal But to brand all the students
coming from Wust Bengal as Naxalites 1s
most 1eprettable to say the least We mn
Wust Bengal do not belivve in any regiont
lism and we also want that such tendencies
should not grow 11 any part of the country
1 will, therefose urge the Education Mims
11y that they must keep a watch tull eyc to
ensure that such an wil 15 not allowed to
grow

It has becn stuted sn the 1eport that 25
pacent of accommodation m colieges and
50 per cent of accommodation i umversities
will be given to the tcachers  But rothing
hay been done 1n this matter and 1t 1S

necessaty that urgent steps are taken to
provide wwommodation to the teacher

I would also like to draw the attention
of the House to the recent happening in
West Benga!l During the President’s rule
nearly 80 fteacheis who have put in 1t
months to 2 years of service and who have
no adverse report against them are likely to
be retrenched and a proposal to this effect
15 now being considered Some of the
teachers have also been retrenched already
After the puja vacetion the President of
the Kanthi Raj College, out of some
motive, 1etrenched Shri Nigam  Singh
Mahapatra the Professor of History of the
College, without givinghim any reason I
will therefore, ke to know the justification
for retrenching teachers in such a manner

and 1 will also urge thet this should be
stopped forthwith,



257 U, G.C. Rep. 1969-70 (M) KARTIKA 28, 1893 (S4KA) U. G. C, Rep. 1969-70 (M) 258

In the conclusion, I feel, Sir, that with«
out first effecting a socio-economic change
in the country, Governments efforts to
reconstruct and reform the education
system in the country are bound to end in
failure for they are only trying to put the
cart before the horse.

it g@ wer wrmr () ; Iavee
vy, @ fagw g7 fysr e,
fagrd ar NPT gy T9F @ "=y
gar, afsx J@r qrgw ¥ T v
¥ fr fomgear & A fer wred
wmiferd w2 Jf o ARAr WX
& & 77 § g7 wraar wr g% ¢ B
fegraa At A § forer & arady &
1€ W FEw Fgr Ay Idr ) A
g wdqr ? vmr wrgw I WM R
fea @Y foar arferal & famr § 0
N a7 qweAr A & 5 gy B A
W IIIF |

& ¥ oF wer qarw IMT &, AW
wgd § f fmr 3 arm-qm afadm
g wfgd, s aregwdl ¥ avd
R war wefgd, fra o w=w
R el FE | R @ W
wmar § f& fggeam gat gesl &
gwad wff A wr JmA oo,
fog ¥ whraendt afe swe af
a1 g Ay fend o=y § Wit
AN § avw & dwF § I
femmr a1 Wt o & A awd

B ghafedt aves wfem A
e Aoy, s QW9 wow
€1 are foraft g€ §—Forwr st oft Wi
o Aol e g N &
ot A WY Wy v o W fad qw

fary fadt g€ & fr dur wifgh
fowr & % 3% O =0 § o gt
ax foer § fe—

“The absolute amount per capita spent
by us on education in about one-hundredth
of the amount spent by a highly industri-
alised country like the USA Japan, the
USA and the USSR are spending consi-
derably more that 6 per cent of the GNP

on education, about twice as much asin
Tndia.

At BV a7 wE N forelr & Fr
qar wifey, ¥ Ty wife, T
¥ @ fasm § qur ar g )
ghafer m=w shua y syrer ¥
sgrer gt wg o s ferr fi
gl & Pedew ¥ fy dar wrfiv,
gesl & fee Gar wied e
gark fows @ Far § ? R
s frr § f7 g% R¥Q fires
i |

“Of all the different factors which in-
fluence the quality of education in its
contribution to national development, the
quality, competence and character of
teachers are undoubtedly the most
significant™.

urEe ) faer ¥ % frs wrd
§? oAy o faws Wy & ¥
ghrafest e s ¥ W §
¥ faT-3qT ot frars 93 wT e
N TN FHY ara A
fiet & fomr faar @Y wfAd e
fodt fawr € e A Al gad
gy wE afcfaae fafer adt difa
ey Femfiy 3 e oy awiy § fn QY
firareY wr owqT SwTe W 9T q¥
goar § ) xod warar o€ oudt ¥
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[ 7w wmn]
oy sufer forsr welt ﬂ?rt farrwr
@ o o afer aft S tﬂ'ti

W ¥ T I wTew AW E
IAWT W OTAA WY 9T QW )

AT A @ m&wﬁﬁmrmﬁ
1t frgy o s Yy @ wfE
forar s ¥ rorhifa gy o & 1 fve
wret e fagrY ¥ ww wadifas s
A e gv W g & aww
§ 5 o g avew wrEerT Y e 9
wir oA IeF Ay aed Y 5
Faar ¥ wwAfawar s Srigg )
o wr foer w1 feamer e ot
2 wafag & wwwar g wr faem
wrqw q@ ofcrda # wrEwwar § 1
oo gw ¥ W@ W@ qrede X faw
¥ amaA el WY e @
et ume §fr faar d wr e
¢ ghafede wr dar =fyg,
green & fag qar wifge Sfew @9
& wru frer 4 wnfegg ? SRR @
w9 @ T W owa fear g
ok sy fs fowr &0 wrfeg
afer ¥ A ¥ gy g R fw
sty #Y wfge ? A fag forer
g% F TORT T ¥ cg¥ew ¥ frw
T O Y §7 W gy omw
arel g, oY ¥yw AT ¥ DwaAr
oY ¥aw SuA F NwAT N, AN ooy
*qT gAY ATy e g Afew
faawr g7 w1 )% afer 7 @, fredy
wYAT qrew & foar § oww oy &
Srarforar firar ool w1 wr T
gt 9T o8 wear § P wrw o feafy
% g ¥ ¥ fierw oy wwar § Frewd
fe wft A0 7 fawd oy oy
ay § fe gt figmr v @ o anlt
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v ame ¥ o et b)) Fegerw
& for ¥ow wa oft fis g wrw
o i BT AY ¥ ¥few wrwr o
ars § wtcdg dwr § W wiwe
aft, Jow Fr w1 gfor A A e
1T By fiwerr Bar Wred § 7

gar? ¥w & wgaly 2o TratEEEA
) Frow T Ty @ ow E
gt ¥ wr geely ox foeww gy
g 7% er fagy 2o ara AT A
wE Y Wfew Ky war o B 97 @Ay
s oAl fF ¥ vewfadw ¥
fores T ® ) W oG 9@ @
fir o fiqurw ¥ Teafyr g7 2wt sET
¥ o) s Py & it g ofY
gy frar fws o fer wr @
frear arar & w@wfae oo fen
¥ argerger ofadq o v o wn
£ 1 ure BYE wEwr gWo wo  FT AT
t afer ook far 9 AN A
SR W FT O gwr wEwr A
@ afEw Few & AT Wk A
A X wTrEr AT Y aw weA Y
s su% fg eesw wey awd wrfigy
¥few qaré ¥ a7 Ay wrfow go
T AT A ARE T @A WL qqR
9 ¥ wgm fr gR AN ¥ fag weay
s wifge 1+ war gfrafed ateg
wHT ¥ o @ § B watw ¥ ey
T N grew gy e e AN
fusar aTgY € 7 A &Y oo I farem
N yrag 0 fomd framd § otz
7 75 AR @ v &1 ghnfEd
wrey wiw Fear § fe el qur
wifgg 1 eyt Fow ¥ P owrn
waar ww Ygdataee oiX qer Wt
fagr dfem wgdwew & aY figr A,
oY fgrr & ar o grunew ey g
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frad any ot woiw § 7 ag ghafed
TFTT & A 9T wow § ) AfeT
FeR A @ v @ wm & X
g 7 dz% A A ww IW WY
frzd & wez &Y | xa @ A faver
¥ @y ¥ v wrm qd gsar
AT+ FT o F1E Pt med AR
aragmr fr g fger ¥ wigAgd
afegq =gy §1 qrz@ Fgad &7
or N gf o4, 3707 gy Frga
faar W g Fwm & 1 TR
FIT

““The universities may consider m1king
education more employment-oricnted, so
as to link it with the developmental re-
quirements of the country.”

w1 o1 graw ag & fr e wEnr
frar 3w qwo wo ot 1 Ay Afsw
ST gy § faaelt 51 uwF e HF
FEAT oY 3g 9 wyar & o
fre wdfas wiftn | A€ W W
w¥z  dlogo qry &Y AP TN WX
Faft sgmr fs & fawelt 1 &=
e Af w3 wwar, ¥ o) ad Fy
arar & 98 g w1 A Sfesw
oW w@ & fag dwre @
W Y fran v wq ot w war
fie 9 WE et a7ax w2 § v
tateg ot avwar & fr o Y
vargr & s Atw awar § saAr §
st dar & war @At § | O v
¥ ow wrare givar § Fr g3 afefede
&5 E foar surr wwr ww T §
ury < fosr w1 of) o free
W & wl oswre & Wnt Er
Ry wadfr @ avw R Qar g
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ot g¥ew w1 sy afefw €
aTE gar g gud qg Ay Al § fw
Ty aifafese & wlw ghar § afew
Tamst §% wadifa ¥ g9 ST-
wfernt § gyt ad §1 5 Ty
¥ um ¥ o foaw wedfa
N O wafor 9F & oy &
w1 wmifaed g2m ad aned, o
wsfaqrd w-af gv ¥ § Sfer
FRTIA-GIX FT FE &7 477 539 )
¥ o 7 gaw FTAE @ fe wadfy
§ gnd mgw g0 g, el
ufyeed g g0 faar & gro
IAFY FVE qraA At AgY foaar faad
wadt A Far g @i ¥ fagee
1 HIT @A AW qF WA §, WIH
&1 #g arwa §

gfafedt wrew wfww sz d
fF o< ar wifge . ¥ g 9 qqmr
g i o g arwdl S A ghrafed
Hogx ¥ oY 3odiT w21 arfr g
AT war wrfge ) s By gw
glew anl ¥ e 7 ¥ fe
qrfg oY &y fawafamen & fag
taar eqar Wiy s dar A
¥ #fwT wraww feafudl # wrom
& aff 31 q A fopw wre £
wiET ¥ ge & fedg #t and
dw o § Wi gy Afad A 9N
ut w§ § fore fie & smar fr a8
qg §TU AEEw W a fawr
% sew & wrgw &) wwfag §
wgat ¢ v gk A WA S ownd
o fier & Ty Hygw @
ged § @ €% 1 e W 0K
v ForAT Arget § o Tui ag wan
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agy wraws k1 giafadr aeew
witm @ gt ey § fe gw dar
1 o W qTerd Y q A3 gu
ag ¥ grarw wed § v S
&y wrfew 1 dew Jardl & fag
wifed firmr & fag srfig, aree s
¥ fag wifed, fefsgem & fog
wifgg + gFafed areq whww &
w aasg &t ¢ s fegeam oY
goere fem qr ¥ agw s e
wedfr ) e & wgar § B Faw
& & oY 2w ot @ ) fwr & S
# g gy wifawed www IR
wifgd, ok ag WA B A
£ wrfgdr

*SHRI J. M. GOWDER (Nilgiris) .
Mr Deputy Spesker, Sir, I am glad to
participate in the discussion on the Univer-
sity Grants Coramission’s Report for the
year 1969-70,

Y would like, at the outset, to refer to the
Gajendragadkar Committee’s Report to
the University Grants Commission. This
report contains a number of valuable re-
commendations regarding the governance
and administration of the Unliversities in
the country The Committee has dealt with
the preblem of student unrest in great
depth, 1t is common knowledge that every
year, espeolally at the time of examinations,
one University or the other remains closed
for a period of time and sometimes indefi-
nitely too. What are the causes for this
unfortunate situation? Is it because there
is some thing wrong with the examination
system or fs it due to wrong methods of
teaching? The time has come when serious
thought i3 to be bestowed on this vital
issue,

Sir, just now speaking hefore me, the
Member from the Congress Party, Shri
Daga, stated that professional people like
lawyers and doctors indulge in foul and
unfair practices to make quick money.
This is the state of affairs after 24 years of
independence What are the compulsions
under which such professionals who are to
serve the society adopt unwholesome pra-
ctices to earn their livelihnod? Though
it may be due to the economic conditions
prevailing tn the country, it 15 alvo partly
due to the system of education they had
At this yuncture we ars left with no option
of establishing an emilitarian society in the
country where social justice informs the
whole soctety Tn this, education has an
important role to play It may also be con
tended that because I am from the opposi-
tion partv 1 have made these allegations
against lawvers and doctors But, these
have been stated even by the Members be-
longing to the ruling party

Sir, when you analyse thecauses of
student unrest in our country, you will
find that one of the root causes 18 the lack
of student participation m the University
administration The students are not
taken into confidence in the formulation
of plans and sehemes relating to higher
education in the Universities 1 need not
overstress the necessity of student partici-
pation in the governanc~ and administra-
tion of Un’versities, of which they form a
mafjor constituent unit The Ministers and
politicians ceaselessly talk about this, but
nothing tangible has so far been done in
this direction We all seem to be paying
only lip sympathy to the cause of students
As there is no determined course emana-
ting from the Government, we see the sorry
spectacle of our youth taking to the path
of agitation, which in consequence leads
to the closure of Universities at one time
or the other in a year. The Gajendra-
gadkar Committee have recommended that
in the Senates and the Courts of the Uni-
versities, the student repressatation should
be to the extsatof 15% of the totsl

SThe original Spesch wes dalivered in Tamil, ‘
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strength of such bodies. In the imple-
mentation of this sign:ificant recommenda-
tion, no University, tig or small, should
be exempted and 1t should be made univer-
sally apphcable. If necussary, the Govern-
ment should not flinch from even enacting
& legislation for this purpose

We have been seeing that any number
of Commuttees and Commissions are ap-
pomted under the chairmanship of emment
personalities, They go into the issues
thoroughly and make valuable recommenda-
tions The reports are invartably discussed
m this House and then completely and
coaveaniently forgotten. I humbly appeal
to the Government that at Jeast m the
field of education, they should see that
this kind of thing does not happen The
Goverament should effectively put mto
operation the practice of giving 15% repre-
sentation to students in the University
Senates and Courts  Unless this 13 done,
I am atraid the problem of student unrest
would reach disquieting proportions  If
the students are given representation 1n the
Senate, they will then have a fecling of
pasticipation 1n the various decisions
taken by the Senate. Because ot their nvol-
vement 1n the decision-making processes,
they would be 1n a betier position to ex-
plain the implications ot the decisions to
the student commuatty, which will 1a turn
Create greater harmony in the campuses.
They wili also have the satistaction that no
decision has been taken without taking
them into confidence. But, what de we
soo today! Because they are kept in the
dark now, though the decisions are 1n their
welfare and mterest, they do not relish the
decisions and start agitations. Therefore,
it 18 vitally important that student parti-
cipation in the University admuinistration
should be ensured. It 1s high time that
we take such a decision. 1 fervently plead
with the Education Munister to give a bold
lead in this matter and get it enforced in
all the Universities.

Sir, we find that only three Universities
bave responded and that too partiaily and

reluctantly to this very important recome
mendation of the Gajendragadkar Com-
mittee, The other 72 Unjversities have
not cared to state thewr views on this recom-
mendation, Is such an atutude of com-
placency and utter disregard of this sigmi~
ficant recommendation justified mn any
way?

The Universily Grants Commission and
the Government extend massive financial
assistance to the Universities. 1do not
know how the U.G C. 1s gong to react 10
this kind ot response from the Universities
for such a meaningful recommendation. 1f
this 15 the sort of attitude that prevais in
the Universities, what 1s the use of const-
tuung Committecs and commussions under
the chairmanship of distipguishnd educae
tionists? dShr1 Gajendragadkar 1s a dnungu-
1shed educationist and his versaulity bas
been universally acclaimed., When the
Committee headed by him makes a recom-
mendauion, 4 do not know how wecan
explain the supescilious attitude of the
Universities. The bon. Mmister should
take up this matter with the Unisversiues
for the mordinate delay 1n conveying their
reaction to the recommendation and if
necessary the Government have got more
than enough powers (o cxert pressure on
them.

Coming now to the examination system
prevailing in the country, 1 would like to
bring to the notice of the House the incir
dent that ook place recently m the Banga-
lore Univeisity. 1t appears that five B.Sc.
students who had appeared mn the final
examination were confounded to see that
they had fatled. They were known to be
good students and they 1epresented aganst
the results declared, as & result of
which revaluation of the papers was
ordered. It was found that they had actu-
ally passed the examination. This incw
dont has lod to the appointment of & Con-
troller of Examination to investigate the
whole matter. 1haveno doubt that this
is only a symptom of several illa afficting
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the University administration. You will
appreciate, Str, that such incidents lead to
a sense of {rustration among the students,
leading sometimes to violent agitations
and closure of Universities, The students
are young and easily excitable. When they
feel that an injustice is done to them, they
are naturatly disturbed and we cannot
accuse them for their subsequent misbeha-
viour. 1 feel that 1t will be incorrect to
blame the cnure student community for agi-
tations and tiots When they suffer from
wrongs, there 1s no use apportioning the
blame to the entire student commuaity.
The Universiiy authoritics must have a
thorough heart-searching before they bring
in the student community for task.

The existing system of examination has
been uncquivocally and roundly condem-
ned by eveiyone. The educationists, the
professors and lecturers and the teachers
are lully aware of the pstfalls of the present
system of examination and they strongly
feel that this system should be changed and
changed quickly. They have all expressed
their misgivings In vdrious SEMINArs, meet-
ings and conterences. When these, 1nti-
mately connected with education, have
no good words tor this system, how can the
pohucians talk that the present system 1s
good ? 1 appeal to the hon. Minister of Ed-
ucation to go 1nto the entire 1ssue in depth
and formulate a new system of examina-
tivn which would be common to ail the
Universities 1n the country. It should
be also enforced uniformly throughout the
couutry.

The hon. Minsster of Education must
be aware of the joint evaluation system
prevailing i the Umversities of the
U 8 A., and other western countries. This
system with suitable modifications might
profitably be adopted in India. Instead
of external assessment being the sole cri-
terion of testing the knowledge and attaine
ments of the students, it would lead to
beneficial results if an internal assessment
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of the student’s progress is made periodi-
cally. Such an internal assessment would
even out the vagaries of the external assess-
ment being made by outsiders at the end
of the course mainly on the basis of written
examination. On account of iliness or
nervousness or mental fatigue, a normally
good student might not be able 10 put his
best on paper. It will therefore be patently
unjust to evaluate his entire performance
on the written test. As you are aware the
written test at the end of the course con-
sists of sclective questions out of the
enure curriculum This kind of evalua-
tion at the final examunation must be
ended,

15.00 Hrs.

Sir, I am also pained to note that no
serious thought or attention has been paid
by the Government to the various valuable
recommendations made by Committees
and Commussions on the vita: question of
education. The new Minister of State for
Education has been an academician and
a member of the Gajendragadkar Com-
mittee and with his rich background and
experience, I am sure that he would be
able to implement the recommendations,
in the dratting ot which his contribution
would have been considerable., 1, therefore,
appeal to him as a distinguished acade-
mician to evolve a system of education
suited to the genuus of our country.

it quoR oo AN (4 faseh) :
giaafedt wizg #faat 0 foe
I E ag A gir § fr oy
&4 ¥ 9 AT & wewr wiw fegr
ok agwwar & g § . ¥few
wfaga %1 Rl & v arw arH Y
§ W1T xuA wad%a fear qar § fe ot
geF & WA €@ wwq enerd §
TeZd A AT wre aX e ghrafadr
wgreg W, 3TA Tee frad awewg
o art wifgld it feaar o
fwar arar wifigg ar sy ol femr wr
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SHRI N. TOMBI SINGH (Inner Mani-
pur): Mr. Deputy-Speaker, Sir, I am
grateful for the opportunity given to me to
participate in the discussion on the very
important and interesting Annual Report
of the University Grants Commission,

The Report has covered so many impor-
tant points T will not able to cover all of
them thoroughly So, I will confine myself
to one or two of the points.

Firstly, I would like to pinpoint the
problem of getting quality teachers. Much
have been said about teachers, that we
should get more and more good teachers
and that the future of education depends
on the quality of teachers The whole
question is related to many social and
economic consideration of the countty.
The Universitv Grants Commission, when
we judge by the name of it, it appears,
concerns with the financial aspect, that
is, the grants only. But then in it has got
several other responsibilities which are more
important than the financial aspect, for
instance the quality aspect, If we cannot
control the qualitative agpect of education
through the machinery of the University
Grants Commission, the very existence of
the University Grants Commission would
become meaningless.

In this connection, I would like to
refer to the relative Importance of different
professions. The matter has been refarred
to by some of the learned Members who
have spoken before me also. At different
times, at d'fferent piaces, some of the pro+
fossions are found to be luorative fAnancle
ally, than others, Therefore, there is sn
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unbalanced rush of talents to certain
professions because of certain social and
economic considcrations. In order to strike
a balance and prevent this mad-rush to
certain professions, for instance, medical
and engineering, there shculd be proper
guidance provided for the choice of
careers and courses to boys and girls at
a stage when they come out of schools to
enter into universities, If this issue 18 not
given sufficient attention by the Univer-
sity Grants Commission, perhaps our
slogans to flatter teachers, observance of
teachers’ days, etc, are not going to take
us very far. Luckily, the University Grants
Commission and the Ministry of Educa-
tion are manned by very able and far-sigh-
ted educationists. 1 would like to impress
upon them that there should be proper
guidance for boys and girls insofar as
their chotee of careers and courses is con-
cerned. 1f we allow them to have their own
choice, it wil! result in unbalanced rush
to certain professions only. Even now we
are seeing the effect of this unbalanced
attraction in our society. In order to divert
the talent in a balanced way, the promus-
ing talent of the country, for ditferent
vocations, we must have & proper machi-
nery through the universities and also
through the Education Departments in the
States which should be coordinated, help-
ed and checked by the Central Education
Ministry and the University Grants Com-
mission. In this way, we shall be able to
improve the quality of teachers. Till
then, [ think, we shall not be able
to draw the best men. How 1 said this—
perhaps, tor that, a little explanation may
be necessary. At the moment, only those
who have not been chosen in other
professions, join the teaching profession

or only thost who are waiting for
better chances in other professions. For
them, this is & sort of stepping stone or

the teaching profession is a place for
dejected people. When this position is
remedied, only then, _we shall have
quality teachers.

The nxet point I would like to touck
upon is the assistance to colleges. I come
from a backward and hilly zone and the
progress of collegiate education that side
is much dependent on providing adequate
hostel facilities. Unless we provide hostel
facilities in the hill areas of Assam, Naga-
land, NEFA, Meghalaya, Manipur and
the Mizo Hills, and if we have the
colleges springing up only in the capital
towns, then there will be concentration
and 30 much of centralisation of education,
thereby creating a lot of difficulty for the
rural and hill areas, So, in order to remove
this disparity in the facilities of collegiate
education, the UGC and the Ministry of
Education would do well and would do
Justice by providing more and more hos-
tel facilities in the colleges in the hill areas
and this problem does not require any
further explanation. Perhaps the UGC is
already seized of the problem and the
Ministry also is already very much acqu-
ainted with this.

Last, but not the least, I would like to

say a few words about the issue of dis-
cipline and the participation of students
in the administration of the univer-
sity. Many views have been expressed in
this regard and I have my own doubts
whether the participation of the students
in the administration of universities, even
in the sphere of students' welfare alone,
will solve or will lessen students’ unrest.
1 have my own doubts because the whole
issue of students’ discipline to-day is linked
with so many other issues. It is not merely
their absence in the administrative machi-
nery. It is, however, a welcome suggestion
that they should be allowed to participate
in the admiuistration of universities, but,
unless we change our social and evea
political outlook and unless the outlook
of some of the political parties changes
who are trying to build their political base
through the students, through the young
budding people of the country, perhaps
even if we allow them to participate in
the university administratdon in diffe-
rent spheres, tho problesh will certainly
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continue Eaforcemont of discipline 1s the
responsibulity of one agency and there 13
another agency whith exercises authority
and when there 18 no co ordination, there
18 andiscipline, Therefore, we cannot
blame only one side alone Itis a mutual
partnership So there must be a responsi-
ble agency to foster the desired partner-
ship. If we search our hearts, we would
ses that the whole approach towards
admunstration of our universities has been
wrong as also our 4approach to the
nisipg population ot students It served
well duciag the British days when there
were tewer untversities and few colleges,
when the number of student population
was very small The attitude that was
expovted of the students during those
days has oow changed tundamenally.
We bhave to <change that Siolarly,
students also :n their twin, have to see
that they cannot get everything that they
like, because, they arc all full of dicams,
full vt entnusiasm, and {uli of hopes and
aspurations and thuy  expect many
things 1n good speed at the same time
We have to stuke a balance bet-
ween the two The elderly people are
accustomed to certain atutudes and ten-
dencles. Even poliucal parties have their
own policies and their own attitudes
aimed at then own weltare The students
of the country have to be trained well
Unless they are tramed with proper
attitudes I can say definitely, the future
ol the nation will be 1 danger

I would not suggest that the Ministry
should foel satisfied or that the University
Grants Commission should feel satished
by thmking that this problem will be
lespened or relieved only by allowing the
students to participate in the administra-
tion of the universitics This 18 only one
aspect and there can be no last word about
it. One does not kidow whether this will at
all improve the situation.

The right thing to be done will be to
start the whole thing from the rock
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bottom Then only, I think, we can hope—
quite reasonably,—that this aspect of indis-
cipline 1 ditierent uaiversites may be
soived The economic and political 1ssues
that are iavoived in student indiscipline
are also there, We cannot forget that in
Bengal for instance, the most educated
areas where the light of western education
or modern education started much earlier
than other paris of the country, and start
ed are exactly the places where the maxi-
mum of 1ndiscipline ot students 1s happen-
g Ibis 18 explamed away by ascribing
to economic dihculties and aiso certain
pohitical extromuism Charges and couater-
charges are there T[hey have thewr own
hmited justiucations Bat the whole 1ssue
boils down to tas, that we cannot appro-
ach the 1ssue of student indiscipune not
merely by biamung this side or that side or
even by Just satisty 1ng ourselves by saying
that students should be ailowed (0 parti-
cipate 1 the unaversiies It a8 oo much
to say that the piooiem wil be over dlter
we allow the students to parucipate I
would conclude my speech with this
observation and L hope that these obsor-
vations whioh 1 have made will be con-
sidered by the able Minister. lbank you.

SHRIMATI M GODFREY (Noms-
nated-Anglo-Indians) 1 am glad to speak
on the University Grants Commission s
Report, brom the very beginaing, there 18
no doubt, that in our educauon system
in the country, 1t looks as though we are
moving 1n a wrong digevtion At 18 very
difficult for us to discern where the fauit
lies,

The speaker before me sad that
indisuapline 1n the schools and colleges 18
really going to such an extent as though
1t looks like the students controlhing the
Jecturers, stead of the lecturers or the
teachers controllng the classes,

I would itke to start from the very
foundation that {s given to the children,
The foundation given should be strong
and firm so that the future studws will
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not be difficalt for them with the good
foundation Iaidin the early stages, and
they will imbibe the ideal of study from
the very beginning of their childhood,
because it is at that time that their minds
are impressionable. If from the very begin-
ning we have a good foundation for them,
then we may be sure that they will find no
difficulty at all when they come up to the
college studies.

MR. DEPUTY-SPEAKER : The hon,
Member may continue her speech on
Monday.

15.30 brs

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS

SixTn  RxPORT

PROF. NARAIN CHAND PARASHAR
(Hamirpur) ‘I beg to move:

““That this House do agree with
the Sixth Report of the Commit-
tec on Private Members® Bills
and Resolutions presented to the
House on the 17th November,
1971

MR. DEPUTY-
question is :

“That this House do agree with
the Sixth Report of the Commit-
tee on Private Members’' Bills
and Resolutions presented to the
House on the 17th November,
19717,

SPEAKER : The

The motion was adopted.

e e

Bills Imtroduced 28

CONSTITUTION (AMENDMENT)
BILL*

(Amendment of Seventh Schedule)

off F-ATaT W (WTeTgE)
& gerg avm g fe gRaE ¥
dfqera &1 w7 amieT e A
fadgs—afaws  (axiaw) faduw
(e wygt *1  HwET)—%
gr.efe #3@ A gqufs & e

MR. DEPUTY-SPEAKER : The
question 18 :

“That leave be granted to intro-
duce a Bill further to amend the
Constitution of Ind1n™.

The motion was adopted.

Y wwTeTrs weht ;& Prdae
®Y gremfom g ar g

NATIONAL RIFLE TRAINING
SCHEME BILL®

SHRIS.C SAMANTA (Tamluk) : 1
beg to move for leave to introduce a Bill
to provide for compulsory training in riffe-
shooting to all able-bodied citizens between
the age of twenty and thirty years,

MR. DEPUTY SPEAKER : The ques-
tion is:

“That leave be granted to intro-
duce a Bill to provide for com-
pulsory training in rifle-shooting
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